FORM A

PUBLIC ANNOUNCEMENT
[Regulation 14 of the Insolvency and Bankruptcy Board of India (Voluntary Liquidation
Process) Regulations, 2017]

FOR THE ATTENTION OF THE STAKEHOLDERS OF SMALL STREAM INDIA PRIVATE LIMITED

1 | NAME OF CORPORATE PERSON

Small Stream India Private Limited

2 | DATE OF INCORPORATION OF CORPORATE PERSON

21/09/2018

3 | AUTHORITY UNDER WHICH CORPORATE PERSON IS
INCORPORATED / REGISTERED

ROC — Bangalore

4 | CORPORATE IDENTITY NUMBER / LIMITED LIABILITY
IDENTITY NUMBER OF CORPORATE PERSON

U72900KA2018PTC116751

5 | ADDRESS OF THE REGISTERED OFFICE AND PRINCIPAL
OFFICE (IF ANY) OF CORPORATE PERSON

1°t Floor, Gopala Krishna Complex, #45/3
Residency Road, Bengaluru — 560025,
Karnataka, India.

6 | LIQUIDATION COMMENCEMENT DATE OF CORPORATE 30/03/2026
PERSON
7 | NAME, ADDRESS, EMAIL ADDRESS, TELEPHONE NUMBER | Ajay Rajendra Abad

AND THE REGISTRATION NUMBER OF THE LIQUIDATOR

Address: Sr. No 6/10/14, 7*" floor, office no C-
704, Vantage C, Opp. Bavdhan Police Station,
Bavdhan Khurd, Pune —411021.
Email: ipajayabad@outlook.com

Telephone no.: +91 9890065176
Registration No: IBBI/IPA-001/1P-P-
02228/2021-2022/13721

8 | LAST DATE FOR SUBMISSION OF CLAIM

29/04/2026

Notice is hereby given that Small Stream India Private Limited has commenced voluntary

liquidation on 30" March 2026.

The stakeholders of Small Stream India Private Limited are hereby called upon to submit
proof of their claims, on or before 29t April 2026., to the liquidator at the address mentioned

against item 7.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proof of claim shall attract penalties.

Date: 30t March 2026
Place: Pune
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FINANCIAL EXPRESS

THURSDAY, APRIL 2, 2026

T weav s f&ahes
CONTAINER CORPORATION OF INDIA LTD.
| W9 TR T TR 9RE) (A Mavratna Uinderdaking o al india)
MEHC Mew MDBP Building, & Floor, (hia Indl. Estate (Opp. N8IC Okhla Matro Station). Mew Delhi-110020
INVITATION FOR E-TENDER
COMCOR Invite E-Bxds for Dpan e-Tender (in two Packet) " Annual maintenance contrack for
Operation & Maintenance of Firefighting and Fire Alarm Systems at DCT/KHBD (Khodiyar)
Gandhi Nagar Gujaral.” The brisfoffenderis asunder

Invitation to submit Expression of Interest for sale of

CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

ﬁ .:fl.l.r.a. Corporate Office : Chola Crest, C54 & 55, Super B-4, Thiru Vi Ka Industrial Estate, Guindy, Chennai- 600 032, T. N.
E-AUCTION TICE (Sale Through e-bidding Only)
SALE NOTICE OF IMMOVABLE SECURED ASSETS ISSUED UNDER RULE 8(6) AND 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES 2002.
Notice is hereby given to the PUBLIC IN GENERAL and in particular to the Borrower(s) and Guarantor(s) indicated in COLUMN (A) that the below described immovable property(ies)

described in COLUMN (C) Mortgaged / Charged to the secured creditor the POSSESSION of which has been taken as described in COLUMN (D) by the Authorized Officer of Housing
CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED Secured Creditor, will be sold on “As is Where is", “As is what is” and “Whatever there is” as per details

Globalcom IDC Limited through transfer of shares

1, Globalcom IDC Limited ("GIDC” or “Company”) is a company incorporated on Apnl 16,
£001 and |s engaged in the business of providing Internet Data Centar services locatad
in Mumibai, Chennai, Hyderabed and Bengalury, It has its regstered office at H Block,
151 Floor, Dhirubhai Ambani Knowledge City, Navi Mumbai, Maharashtra — 400710,
| rcsa,

mentioned below :- Notice is hereby given to Borrower / Mortgagor(s) / legal heir, legal representatives (Whether Known or unknown), executor(s), administrator(s), successor(s) & assign(s) i P . :
of the respective Borrower(s) / Mortgagor(s) (Since deceased) as the case may be indicated in COLUMN (A) Us. 8(6) of the Security Interest (Enforcement) Rules 2002. For detailed 2. By way of background, on December 12, 2022, on account of dafault in repayment of | | Tender No, CD?F“F'MT'DET%,PDTE‘[ME S
terms & conditions of the sale, please refer to the link provided in CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED secured Creditior's website i.e. https:/www. credit facilities, Axis Trustee Services Limited ("Axis Trustee') invoked a pledge | |_Total Estimated Cost ¥ 63,60 332 6 {inc. GST)
cholamandalam.com & www.auctionfocus.in created over 100% equily shares of GIDC, which shares were pledged by Relancs ':H““'t“”*“'j“ Dacument 11200 (Inclusive all) through e-payment
[A] [B] [C] [D] [E & F] [G] Webstore Limited [“RWSL) (a wholly owned subsidiary of Refiance Communications ;;E‘::‘::ﬂg — —_—
i ; ¥ 3 LR 3 5400 v ally I By
Sr.|  Loan Account No./ Names Of Borrower(s)/  |O/S. Dues to be recovered Description of the Immovable Property / Type of Reserve Price (InRs) | Date of Auction Limited and erstwhile heiding company of GIDG] in favour of s Trustee, acing forthe | | o0 geokindabial : :
No. Mortgager(s) / Gaurantor(s) (Secured Debts) Secured Asset Possession | Earnest Money Deposit (In Rs.) &Time hengﬁtcﬂ State Bank of India [*SBI"), h:-seu:ﬂyre the repayment of certain credit facilibes | [Seo—m Mongy %127 275 (rough s paymert)
Loan Alc. No(s). : HLO2SRC000053136 - Rs. 37,85,400/- avatied by group companses of RWSL from SBI = AT TR T
1. Mr/Mrs. Gouri Parshuramulu All That The House Constructed G+2 To An Extent| S (Rupees Thirty | 06-05-2026 3 Pursuan! 1o the invacabion of pledge over he equily shares of GIDC, Axs Trustee | |82 SR RS OME g;ﬂ;fﬂgz =8 ':miﬁ:' it b i
2. Mr/Mrs. Gouri Swapna Rs.2154085. |Land Admeasuring 85 Sqyds In Sy No. 99/Aal & Seven Lakh Eighty | from 02.00 (holding tha piedga of said equity shares on behaf of S8I) is desirous of selling the | L= ome 'mesda S Fﬁ-r'-:lF AL L R e
Add For Sr. No. 1 & 2 : H.no 4-33, Jakkapur (Ru. oes Twenty |Situated At Prashanth Nagar, Siddipet Muncipality| & Five Thousand Four | P.M. to 04.00 entire sharsholding in GIDC, to potential investors | bidders, Accordingly, this O QTR O | Svdoctay it Tl e:
Chinnakodur, Siddipet, Water Tank, Medak, One Lgkh Fifty Fgur Siddipet Dist Telengana. The Same Was Bounded O Hundred Only) P.M. (with communicalion is issued by Axis Trustee, inviling expressions of interest by interasted nu,-ul:ul_:;mmlfc-:_-ndu DUE“ éun-'-:ur-i:j,;h|||.-£gnl:i|#ﬁrm$r?rmlaﬂlsun LI-,-.-1n.-.n-L~icIE!.§.IEI-;~:-.-uIn:a:ardu:li_ll:-:rzulb;.I
Telangana - 502276 Add For Sr. No. 1 & 2 : . By ; East : Open Plakhse Of Geetha, West : Open w automated : et Za i LN T L N e W E, O b PR DR e giieobiath
1 Thousand Nine . ; parties: for submigsion of bids in rezpect of the sale of GIDC, through transfer of | | www.cancarindiaco.in and websis of Publke Procurennent Bortal (hitg-leprocute.govin). Bidders
Survey No.99/Aa / Near House No.10-4- 30/9/3 Hundred Eight Plakhse Of Mallesham, North : 40 Feet Wide Road, = Rs. 3,78,540/- extensions 50,94 494 iy shares of GIOC fiuting 100% of its itv shrahalding: which - i e wabsil | p G M PASIAraa-ll
Nasarpura Colony Locality Residential Building suncrea EIghty South : Open Plakhse Of Ashok & 6 Feet Road o (Rupees Three of 5 minutes 1ed] Y] BQUity S mEd L | Py R ok e A o e gL P N i
oo o - o Five Only) As On : - - > P . : are presently held by Axis Truslee ("GIDC Shares”), 1o the successful bidder. The sale
Siddipet  Siddipet Siddipet District 502103 09-12-2025 In Withness Of The Depositor Have Set Her/ His Hand o Lakh Seventy Eight | eachinterms 7 ey el L s : ;
Telangana Nasarpura Colony Locality Residential This Day, Month And Year Mentioned Above. o Thousand Five | of the Tender of GIDC {through transfer of Ihe GIDC Shares) shall be made on “as is where is and fiit
Building Siddipet Siddipet Siddipet District 502103 S | Hundred Forty Only)| Document), without recourse basis Fjﬂ NHP( L imi fe d
Telangana Siddipet Near Temple Medak 502114 © 4 The prospective bidders are required to submit their expression of interest for HeC gt o Thal Noval e EomnEs)
Loan Afc. No(s). : Al that house Property House Bearing| 3 Rs. 23,883,788, RarBepaiio n e b propese to be conducled i mapect o i 6316 0F1GIDG (o Registered Office: NHPC Office Complex, Sector-33, Faridabad, H 121003
o Rupees Twenty Three _0E. ik 1 ] ; & i I R ; egisiere ice: ice Complex, Sector-33, Faridabad, Haryana-
!l'lLl\(;:4ER|000036734 N 19-8-100,Constructed in house plot area admeasuring 2 ( Lgkh  Twie Ei " | 06-05-2026 tramsfar of the GIDC Shares), in [I:}I*':IEJI! prE‘-:-:rll?E-:!_mﬁ.nrle?;ure_hll EQr), t..FIJES“:':.' 1800 CIN: LA0101HR1975G01032564
. Mr/Mrs. Sagar Chittimalle 17} ghty kig from 02.00 hours an or before 24th April 2026 - ("Due Date”), vide emall which iz requered fo be sant
2. Mr/Mrs. Soumva Chittimalla Rs.20,14,186/- [land extant 60.55 sq yds,equal to 50.63 sq mits, u Thousand Seven | p.\1. to 04.00 P i : i : : diET: Phone No. 0129-2588110/ 2588500
A.dd F 'S N y1 & 2 : H No-19-8-110 Laxmi (Rupees Twenty |situated ain survey no 663 of janagama village with <N Hundred Eighty Eight .Pll\ll .t'h to the fofowing email quﬁ:gm.ght:almm—d@gma:l.cﬂm. The E.‘!'I"IE_I|IDI.'-!"EI'.I|.!.I'III'IQ e | \ebsite: www.nhpcindia.com E-mail: companysecretary@nhpc.nic.in
¥ OfGr-d 0. I 0- -d- ﬁxml Lakh Fourteen  in the limits of Ramagundam municipal Corporation,| & ony) ] -(W; y EOQI must have the subject line as "Expression of Interest for submitting a Bid for the
2 |\t Kani Nooat Telanaara - 505509 Add| Thousand One |Mandal Ramagundam Dist Peddapalli. the same was| ! T, S onarons sale of Globalsom IDC Limited,” Further, for clarifications or queries in respect of the NOTICE
e NG 8.0 o Hundred Eighty |bounded by ; East : H.No 19-8-99 of yeku rajaiah,| & . 2,38,878/- . abovesale process, you may kindly contact at globalcomide@gmail com. SPECIAL WINDOW FOR TRANSFER AND DEMATERIALISATION OF
. No. : Hno-19-8- urvey No.663 /| a: _ e : o (Rupees Two of 5 minutes RE LV : ; i
House No. 19-8-100 Laxmipur Localty Residential| S OniY) As On \West : Hi.No 19-8-101 of Amogili North - House of Al 2| Jup e Fight | each in terms 5, The prospective bidders shall alsa submit a non-disclosure undertaking ("NDU") {in the PHYSICAL SHARES
Godavarikhani Vilage Ramagundam Mandal| 102028 |moglh South - AsokBagarRoad - | 5 Thousand Eight | of the Tender format set autin Annexure Il along with 2n affidavit cum undertaking cerlifying thatthe | |Please note that pursuant to SEBI circular No. HO/38/13/11(2)2026-
Peddapally District 505209 Telangana State Old Hand this dav. month and vear mentioned above 3 Hundred Seventy | Document), prospactive bidder 15 not ineligibés under Section 294 of the Insolvency and Bankruplcy | IMIRSD-POD/ 1/3750/2026 dated 30.01.2026 (SEBI Circular), a special
Municipal Office 100 Meters Karim Nagar 505209 Y y : © Eight Only) Code, 2016, as amended from time fo time (“29A Eligibility Affidavit”) (in the format | |window for re-lodgement of transfer deeds of physical securities of
Rs. 35,93,934/- zat out in Annexure Il), along with their EOI. Further, prospective hiddars should aiso | [NHPC Limited which were sold/ purchased prior to April 01,2019, will
II:I(I).ZE n?gorgg(()g)gzsso & HL31100000185957 Al that o 4§ oarcel of  bearing H N (Rupees Thirty Five | 06-05-2026 meet the eligibiity criteria as prescribed in Annexure IV hereto. The template for | [réMain open from 05.02.2026 to 04.02.2027.
1. Mr/Mrs. M Shiva Ram Reddy Rs.22,13,346/- |1-95 aAnggg:ma;nt FI)\laor.C %50 a%ﬁgzrszrinzaggg.oo Sod L?rmm:itg,.\lril:: € | from02.00 submission of the bid, as wedl as the formats for the NDU and 204 Eligibility Affidavitare | fThe special window will be available for transfer deed(s) executed
yds, along with plinth area of 1332.00 SFT RCC, P.M. to 04.00 2150 3il2tie al the betow link - hitipciiglobalide, co.n/ before April 01,2019, as per the below matrix:

2. Mr/Mrs. Avangapuram Rajitha (Rupees Twenty

Hundred Thirty Four | - p.M. (with 6. A detailed request for proposal ("RFP7) shall be issued to the bidders who submit the

=

o

[72]

o

2
Add For Sr. No. 1 & 2 : H No. 1-1 Ippalapally| Two Lakh Thirteen |Situated at Ippalapally Village, Thimmajipet Mandal o Only) automated o tojricn R oA et - Lodged for transfer Original Security | Eligible to lodge in

3 |Ippalapally, Mahabubnagar, Near By Shivalayam,| Thousand Three [Nagar kurnool District, Telangana and bounded as| extenslons EDI, NDU and the 23/ Eligibility Afidavit in the prescribed manner and format on or | |hefore April 01, 20197  |Certificate Available?(the current window?

Mahabub Nagar, Telangana - 509406 Add| Hundred Forty Six |follows Onthe East by: CC Road, West by: House Of| Rs. 3,59,393/- of 5 minutes befare the DI.IF; r:'-i:l.|E .The RFP shall contain detalled information about the sale
For Sr. No. 1 & 2 : H.no.1-95, Ippalapally, Only) As On Chittepu Jangi Reddy =) (Rupees Three Lakh | oo b'in terms process, eligibility criteria. contents of the bids, evaluation process and access o virual - No Yes V
Ippalapally Village And Gp, Thimmajipet Mandal,| ~ 17-11-2025  [North by: House of Mereddy Bal Reddy, South by:| k= | Fifty Nine Thousand | ot 1o Tender data room. The bidders shall be required to submit detailed bids/proposals along with (it is fresh lodgement)
Nagarkurnool District, Near Hanumam Temple, Gramapanchayathi CC Road = Three Hundred Ninety Document) the eamest maney daposit upan issuance of the BFP, in the manner as-s&l out in the Yes
Mahabub Nagar Telangana 509406 8 Three Only) ’ REP ' Yes v

(it was rejected/returned earlier)

INSPECTION DATE & TIME : 04.05.2026 BETWEEN 11.00 a. m. to 4.00 p. m. MINIMUM BID INCREMENT AMOUNT : Rs. 10,000/- 7. This invitation shall be construed together with the more detaded temms set out in the Yes
FP whichshall be issued to the bidders No X
LAST DT. OF SUBMISSION OF BID / EMD / REQUEST LETTER FOR PARTICIPATION : 05.05.2026 before 05.00 p. m. _ - !
*Together with further interest as applicable in terms of loan agreement with, incidental expenses, costs, charges etc. Incurred up to the date of payment and / or realisation thereof. Note: No No X

1. Axis Trustee reserves the right, at ifs sole discretion, 1o consider and accept any EOfs
recefved aftes the Due Date. However, it is clarified that the prospective bidders shall | | note-
not have any nght to seek consideration of their bid submitied post the Due Dateexcept | |1, Request(s) which are accompanied by original share certificate(s)
where the same has been acceptad by Awis Trustee (on the instructions of SBI). alongwith transfer deed(s) and other supporting documents will only
2_Thig s not an offer document and should not be construed as a binding offer on the part be considered under the special window.
of Axis Trustes, The eligibility oritenia may be amended or changed at any slage aline | |5 The securities so transferred shall be mandatorily credited to the

discretion. of Axls Trustze (on the Instrictions of SBI). Axis. Trustee (acting on the transferee only in demat mode and shall be under lock-in for a period
instructions of 5Bl} reservas the nghl to annul, cancael or modify the tarms of this of 01 year from the date of registration of transfer.

adverliserment, the BFP-and any other docement conceming the proposed sale of

For any assistance related to inspection of the property, or for obtaining the Bid document and for any other queries, please get in touch with 1. MOHD IMRAN, Mobile
Number : 9640992929 and Email : mohammedimrana@chola.murugappa.com, 2. Vadde Srinivas Reddy, Mobile Number : 9502143193 & Email : vaddesr@chola.
murugappa.com, official of CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED to the best of Knowledge and information of the Authorized Officer of
CHOLAMANDALAM INVESTMENT & FINANCE COMPANY LIMITED there are no encumbrances in respect of the above immovable properties / secured Assets.

Sd/-
AUTHORIZED OFFICER,
For CHOLAMANDALAM INVESTMENT AND FINANCE COMPANY LIMITED

Date : 01.04.2026
Place : Siddipet, Peddapalli, Nagar Kurnool, Telangana

FORM A T MANAPPURAM Hﬂ!.nE H:%FE‘EAL‘:I'} E&%ﬁ”?ﬂﬁ%ﬁﬂ%ﬂ%}lﬂﬂm GIDC (through fransfer of the GIDC Shares), without any prior consent or infimation of In\;)es‘g?[ﬁ who WiSht to lavail _ttt;]e dfacility utnder th.? Zp.ecisalllz;irgowlm?y
FUELIE _A.H Hﬂu HEEME HT sl LTD CIN - UbWEEHL?,D] DFLEDEI;I]?Q |hE‘ ;IT'DS-F:IE“-jI'JE‘ bﬂdﬂrs ail Emllll S*IHQE a.;“ﬂ_l'cf r'?,:‘E'ﬂ'l"d?S':luai“f'!'anﬁ"lnlﬂrEﬁ[E-‘.ﬂ I:'F-'rt:f { L'lld f supomi elr requeS S a OngW| ocuments SpeCI led in Ircular to

Registrar and Share Transfer Agent (RTA) of the Company at M/s KFin

dfier at any stage of the sale process without assigning any reason and without any | |0 oh b 1o gies Limited (Unit: NHPC Limited), Selenium Building, Tower

Foge. Off; B/5%4 . Padmaprabha BoRding, Near Sreerama Seami Temple, Cherppu- Thromsiar Roatl,

‘i o . &
[Reguiation 14 of the Insolvency and Bankrupicy Board of India (Voluntary kg N Hae S

Liguidafion Process) Regulations, 2017] POSSESSION NOTICE (For Immovable Pranaety! iaitty whatsoever Sd/- | |B, Plot No 31 & 32, Financial District, Nanakramguda, Serilingampally,
OSSESSI0N NOTICE {For Immovable Property) . ) . Hvderabad R ddi. Tel 500032
FOR THE ATTENTION OF THE STAKEHOLDERS OF Wiheress, the undarsipned being the suthorisad officer of Masappuram Home Finance Ltd [*MANOFIN®) For Axis Trustee Services Limited yderabad rangaredd, [elangana- :
SMALL STREAM INDIA PRIVATE LIMITED urdar the Securitisation and Reconstruction of Finencial Assets and Enforcement of Secumty imterest Vivek Chawda

; 1 | NAME OF CORPORATE PERSON

Zmall Stream India Private Limited

!E DATE OF INCORPORATION OF
{ = | CORPORATE PERSON

211082018

3 AUTHORITY UNDER WHICH

*[Aet] 2007 (59 of 7003 and imeercse of powers conlesred widir Section 13012 read vaith rube 9 of the
seCUrity intarest (Enforcement) Rules, 3002 izsued o Demasd Motice calling upan the borrowers and co-
borroeeers ta repay the amount mardeesd in the rotice and Enbenst themson wil lin 60 days om the date of
receint of the said notice, The Bomower having Tailed to repay the amoont, notice s herefy given 1o the
borrowear and the public in general that the wdarsigned has taken Actual possesson of the property
deseribnd Feseim bido 0 exercesa of posrs condernsd on beenfher wnder section 13040 of thesaid *[Aact] réand
wiith rule % of tha sad rules. The boerower i particidar and the public in general is herabyy cautioned ot fo
il with the property and any dealings with (e oparty will be sebject to the Shargo of the Manapguram

CORPORATE PERSON IS
INCORPORATEDY REGISTERED

ROC - Bangalore

| 4 | GCORPORATE IDENTITY
NUMEER OF

CORPORATE PEREON UT2200KA2018PTC116751

| 5 | ADDRESS OF THE REGISTERED
OFFICE AND PRINCIPAL

OFFICE OF CORPORATE
PERSON

B RSy S my N

{6 | LIGUI DATION G;:IHMEHEEMENT
| | DATE OF CORPORATE PERSON

15t Floor, Gopala Knshna Complex, #4513
Residency Road, Bengalun - 560025,
Kamataka, India

032026

NAME, ADDRESS, EMAIL
ADDRESS, TELEFHONE

Ajay Rajendra Abad
Address: 5 No 610014, Tih Floor

?ﬂ&'ﬁﬁgf&'ﬁmm HOREER . (o e e e
Ut Opp. Bavahan Posce Station,
OF THE LIQUIDATOR ot S

Bavdhan Khurd, Fune - 411021,

Email; ipajavabedoubioos.com
Telephone no.: +91 8R00651TE
Registration No:

|BBUPA-DD HIP-P-02x28/ 20 - 202213721

B LAST DATE FOR SUBMISSION

OF CLAIMS 29042026

I
Motice is hereby given that Small Stream India Private Limited has
commenced valuniary liquidation on 30th March 2026,

The stakeholders of Small Stream India Private Limited are hereby called
upon to submit proof of their claims, on or before 28th Apnl 2026., fo the
liguidator at the address mentioned againstitem 7.

The financial creditors shall submit their proof of claims by electronic means
anly. All other stakeholders may submit the proof of claims in person, by posl
or by electronic means,

Subrmission of false or misleading proof of claim shall atlract penalties.

Date : 30" March 2026 Ajay Rajendra Abad

Place: Fune

Home Finance Lbd as mentiored helow for each of the respect ve proparties:

BE LAl

g | Namaof Borrowsr and Diesscription of Secumd Assal in Data of Damand | Dataal
o Co-hornoeer, reepectof which Intarest has Matice sant & (et | Acztusl
acoount number)'Branch been crested standing Ameun | pesessin
T IYALL AV LDRY BUMHAL, (Pmoperty Swattin Mo-10400 30400038085, 18-04-2020 | 246-03-
ADIVEPPA DAY B G M0-370 2 Maasunrg t:llaE BE 47 5 Mers, .4 04
LHRi ADEVE PRA BUDRHAL |Suated at chancr vl ||= ! Hﬁmﬂ ﬁ:ﬁpd Re 226408 -
L

FHL&PDD?EHU«‘-D[}E.‘ Balpgaum, PO KANA
KARNATAKA, Pin: BRNG

et : OX.04_2026 | Place: BELGALUM e

Authorised Oficer, Mansppuram Home Finance Lid

IN THE COURT OF THE SUBORDINATE

JUDGE OF AVINASHI
MCOP No. 240/ 2025

Periyasamy,
S/o.Krishnasamy.

Vs
T.V.Manikandan,
S/o. Velayudhan, 4/228 (3/286),
Thekkakara House., Mulurkkara (po),
Mulurkkara GP, Thrissur-680583.

Kerals State. ...1st Respondent
NOTICE TO 1st RESPONDENT
Whereas the petitioner filed the above case
against you and the same is numbered and
posted on 23.04.2026 for your appearance.
For that herewith instructed to you appear
before this court by a pleader or in person,
otherwise suitable order will be passed

againstyou.
V.SUNDARARAJUB.A.B.L.,
Advocate, Uthukuli (Po) & (Tk),
Tirupur (Dt.), Tamilnadu.

...Petitioner

A VASTU HOUSING FINANCE CORPORATION LTD

VASTUE

HOUSIMGE FINAMCE

Unit 203 & 204, 2nd Floor, “A” Wing, Navbharat Estate, Zakaria Bunder Road,
Sewri (West), Mumbai 400015. Maharashtra.
CIN No.: U65922MH2005PLC272501

POSSESSION NOTICE

Whereas, The undersigned being the Authorised Officer of Vastu Housing Finance Corporation Limited under the Securitisation and
Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 and in exercise of powers conferred to him under section 13
(12) read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a Demand Notice calling upon the borrowers mentioned herein
below to repay the amount mentioned in the respective notice within 60 days from the date of receipt of the said notice. The borrowers having
failed to repay the amount, undersigned has taken possession of the property described herein below in exercise of powers conferred on me
under Section 13(4) of the said Act read with Rule 8 of the said rules on the date mentioned below. The borrower and guarantor in particular and
the publicin general is hereby cautioned not to deal with the property and any dealings with the property will be subject to the charge of the Vastu
Housing Finance Corporation Limited Branch for an amount metioned as below and interest thereon, costs etc.

S N| Name of Borrower, Date & Amount of Description of Property Date & Type of
Co-Borrower and LAN No.| Demand Notice Possession
1| Kishora H M (Borrower), 14/Nov/25 All that piece and parcel of the Immovable Property bearing Symbolic
Parvathi M (Co Borrower), | Rs. 653472/-as on |N0.308/2; 327/1, (As per the Grama Panchayath Limits) Possession Taken
Mohananayaka P (Co 12/Nov/25 PID.N0.152200300116901393, Situated at: Hampapura]  30/03/2026
Borrower) Vllage, Hampapura Grama Panchayath, Krishnarajanagara
LP0000000203985 Taluk,Mysore District, Measuring East to West:12.192 Mtrs.,
North to South: 4.572 Mtrs., in all totally measuring 55.74
Sq.Mtrs., along with 55.74 Sq.Mtrs., K R Nagar, Mysore,
Karnataka, 571601 Boundaries as follows: North — VVacant
land belongs to Puttaraju South — House belongs to
Gowramma East—Road West— Vacant Private land
2 |Tholasamma N (Borrower), 15/Dec/25 All that piece and parcel of the immovable Property bearing Symbolic
Shivananda N (Co Rs. 416518/-as on [N0.315, (As per the Grama Panchayath Limit){Possession Taken
Borrower)’ NagarajappaH 12/Dec/25 PIDN0151000400600100369, Situated at;: 31/03/2026
(Co Borrower) Chikkayemmigenuru Village, Chikkayemmigenuru Grama
HL0000000195897 Panchayath, Holalkere Taluk, Chitradurga District,
Measuring East to West: 12.192 Mtrs., North to South: 6.096
Mtrs., in all totally measuring 800.00 Sq.Feet., and Bounded
by: 577523 Boundaries as follows: North — House belongs to
Ningamma South — House belongs to Nagarathnamma East
—Backyard West-Road

Date : 02.04.2026

Place : Mysore, Chitradurga

Authorised officer

Vastu Housing Finance Corporation Ltd

EAST COAST RAILWAY

Tender Motice Mo. ST-OT-HDS-PRDP
AWORKS-556, Dt, 25032026
D e 8 MAINTENANCE AND
OPERATION OF SIGNALLING AND
TELECOMMUNICATION GEARS AND
ASSETS IN THE SECTION OF
HARIDASPUR-PARADEEP OF KHURDA
ROAD DIVISION EAST COAST RAILWAY
FORAPERIOD OF 36 MONTHS.

10,77,52,201.09,

Tender Value in (7)
EMD () : 6,88,800.00

02.04.2026,
Date and Time of Closing of Tendar :
AL 1100 Hrs. of 16.04.2026.

Bidding Start Date

Mo manual offers aent by Post ! Courler
I Fax or In parsaon shall be accapiad
againsl such e-lenders avan | these
are submitied on firm’s letter head and
received intime. Allsuch manual ofiers
shall be considerad invalld and shall be

rejectad summarily withouwl any
considaration.
Complete information including

g-tender documenis of the above
g-Tender is available in website
ht!p-.i .I.'u.rwu.- |I'Ep!l- gov. Jn

h';rtn- I Th-EI pmsput.ll.-'a tandarers ang
advised to revisit the website 15 (Fiftean)
days before the date of closing of fender
bx mate any changes ! Corigendum
| isstied for 1his bendes.

Dl\'lsmnal Flalhﬁ;n' Manager (38T) |

PR-1283/0/25-26] Khurda Road

S. E. RAILWAY - TENDER

Fee and on behalf of the President of India,
Oy, Chisf Eleclrical Ergineer (ERS-POH)
KGPW, 5.E.Railway nvites e-tender for
the follewing work befara 1500 hrs on the
date mantioned agains! term and will be
cpanad al 1530 hrs Sl No.: e-tendar
Hatica No.; Name of the work; Approx
cosl of work; Eamest Monoy & Oty
respectively | {1); E-LOCOCLG-2028-2T;
Ay Loco Cleaning, B) Provision of
perforated Aluminium Sheat as roof
cefling in Driving Gabs, C) Polymerized
floorng of Criving cabs, D) Cleaning of
TFP Tank & other acoessories, Air blowing
of 5L, &) & ATFEX elc. E) Remaval of all
Auxiliary, Condral & Power Cables & other
important cables from the Locos
goheduled for Full Re-cabling and
placement of those cables im nominated
Godown. F) Mormal painting of Various
Equipment's of Eleclric Locomofive al
ERE-POH/Kharagpur. G} Traclion Moior
(TH) sialor, armature, snd sheld and
accessofies, pinion, cleaning and beaning
eamaval Tram oend shiald and claaning,
varmshing of ‘stator, end. shigld and
armature of TM.H) Waler leakage
Checking 1) Supervision charges, DV=
T 1,49,30,767 .00 Inchuding GET @ 18%,
¥ 2.08.600.00 120 Locos, (2); E-SL30-
L0368 Hecondiioning amd Hehailitation
of smaothing reacior SL-30 of Electric
Locomalives, DWV="31 22245 89510
Including GET @18%; T 4,44 900.00; 30
rens,, Date & Time of closing e-lender .
23042026 at 15:00 hes: (for S Mo, 1) &
21042026 &l 1500 hes, (for S o, 2);
Website paricular . www.ireps.gov.in |
inferasted Tenderers may wisd websits
www.lreps.gov.in for full detsils/!
descripbion/speacification of the tenders
and submit their bids online. In-no case
manual tenders for this. work will be
accepted (PR-08)

epaper.financiaieﬁpress.mn'. .

Deputy General Manager

Axis Trustee Services Limited
The Ruby, 2nd Floor, 5W, 29,
Senapati Bapat Marg, Dadar West,
Mumbai - 400 028

Date: 02nd April 2026
Place: Mumbai

For further details, investors may refer the aforesaid SEBI Circular at
https://www.nhpcindia.com/welcome/page/442.html.

For and on behalf of NHPC Limited:
Sd/-

(Rupa Deb)

Company Secretary

Date : 02.04.2026
Place : Faridabad

indianexpress.com
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